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Year Wheels Axle s 

198) 30,032 15,924 

1981 18,839 7,206 

(c) No. 

(d ) Yes. 

Number of trains cancelled due 
to shortage of coal 

1 _ ~ . SHRI A. K. ROY : Will 
the Mia i tcr of RAILWAYS be 
plea .d t o state : 

(a) numb  r of trains that had to 
b e _1cell d in the c W1try in the 
y r 1981 and upto 1s t Jun , 1982 
du ~ t w.int of coJ.l, Z ne-wi e  ; 

(b) w.1eth r  t h  r  is pl ntyofcoal 
on th pit headt; and R';\ilw ys are 
un.abl to c rry that ev n to k  ep the 
trains running ; and. 

(c) if so, steps ta k r n thereon ? 

THE D EPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
ANDINTHE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) 1:he 
maximum number of  trains which 
wer cancelled on the Railways due to 
shortage of coal on any single rl'-'l y 
during 1981 was 352 p :tirs in ]Wle. 
The figures for January, February, 
March, April, May and Jw1e (rst) 
1982 were 94. 5, 81. o, 77. 5, 86. 5, 
78. 5 and 32. 5 pairs respectively. 

(b) The availability of steam coal 
in the country which is required by 
Railways for running trains services 
is not adequate and as against the 
requi-r ment of about 3200 wagons p~r 
da v, the availability at rail heads is 
only around 2200 wagons per day. 
The Railways have therefore p<:rforce 
to resryrt to cancclht.tion of sorne less 
im-;:mrtant and less lntronised t;ains 
to keep the core industries running. 

l_ (c) A liasion is being maint~ined 

with the Department of Coal and 
Coal Producing Authoriti s to st P' 
up a vaila bili ty of st earn coal. 

Amenities for road passenger 
and truck operators 

1224. SHRI K. T. KOSALRAM: 
Will the Minist r of SHIPPING 
AND TRANSPORT b  pl as d to· 
state  : 

(a) the recommendations m ad 
by the Tran sport evclopr:i~nt 

CoWlcil in 1 9 7 7 about amen1 t1 s 
for road passenger and truck opera· 
tors ; and 

(b) th action taken tl: re n b r 
the Government ? 

THE l\.1INISTER OF ST ATE 
IN THE "?vUNISTR Y OF SHIP--
PING AND TRANSPORT (SHRI 
SITA RAM KESARI) : (a) and (b) 
The C uncil had r conunended that 
the Stat G vts. should set up truck. 
t erminals in all cities with a p pula-
tion of more than 10 Jakhs ~n'd that 
if ther e wen~ any special difficult ies, 
the state Governments should con-
sid r taking nrcessary measures to-
remov . these difficulties. It wa s 
also re c o mm("ndr d that restjng place-
and other wayside amenities for the 
truck crews be provided. The 
Council had also desired the Min}s.try· 
to explore the possibility of provision 
of finance for the States fron1 th 
banks and other sources at a reason-· 
able rate of interest. 

The State Governments have 
already been requested to i :iplemen~ 

the schemes of truck terminals and 
wayside a1ncnities. The schemes or· 
Truck Parking complexes at Mu_r-. 
thal in Har.yana and Jullunder in: 
Punjab have bt"en finali:ed. The· 
Central Govt. Wlder a specia l scheme 
formulated for the purpose extends. 
Financial assistanc in the sha p  . oi 
b::aring the cost of Land for park1n 




